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(b) if so, the details thercoC 

Th'! Mlnl'lter of Mines and Oil (Shr; 
K, D. Malavlya): (a) Not yet, Si:', 

(b) Doe~ noL arise, 
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Anklesbwar Oil 
.1085 {Sbri Aurobindo GhosaI: 

• Sbri B, Das Gupta: 
Will the Minister of Steel. Mines 

and Fuel be pleased to state: 

(a) whether any arrangement ha~ 

u4o!cn made to carry crude oil from 
Ankleshwar to Bombay refineries fol' 
expeditious refining; 

(b) if so, whethel' the Railways haVe 
agrced to supply adequate number of 
tank wagon~ for transport; and 

I c) if so, at what rate and whethes-
thl' present rlltp of freight is economi-
cal'! 

The Minister of Mines and 011 (Sbri 
K, D. Malaviya): (a) Yes, Sir, The 
Ankleshwar crude oil will be trans-
ported to Bombay 1'efineries by rail, 

( b) and (c), The matter is still 
under negotiation with the Railway 
Authorities, 

Permanency in Defence EstabUsbmentB 

-1086, Sbrt S, M. Banerjee: Will the 
Minister of Defence be pleased to state: 

(a) whE'ther final orders regarding 
80 per cent permanency of non-indus-
trial and industrial staff in defence 
establishments have been issued; 

(b) If not. the reason for the delay; 
and 

(e) thE' steps taken by Government? 

The nepal,. MlaWer of Deleace 
(Sbri aap .......... ): (a) General 
orders regardin. the principle of con-
version of temporary posts into penna-
nent ones have issued, Spec:iftc orden 
authorialn, such conversions in certain 
Branehel/Directorates have alllO l.aued. 
In respect of the rest. detai1l are 
bPin. worked out prior to the laue of 
such orden. 

(b) Does not ariM. 
te) Does not ..... 




